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Fre 2l, IS8 Term ST aeas a9, 9T FIT AT a7 STIAT &l TAATT HY Tl T SAATATT HT
T
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I sty v g 3T i ST-aTT (2) F i mwery wrfersry g T war #wre oft sweer
g grml

TH ATEAAT & AT A ATSAT T L@ T AT A TAT IMARMET F 36 wATAT §
IqASH B 3T IAHT Badg ARRAT T ALrervr o ST ahat 2l

SRR
SETET T5T o ST STl § TS TANE-326A F .91, 92.25 9% 988 q99T I % (o0 3T &l (1

FTAT HEAAT g d TTAT HLAAT Algd 17 1 drerd foawor

T T AR ST S &t AT erafa
EAER I LA H&AT I T TR I Tl ST T &HeT ST T ST
(BATT THTE) (FRT)

1 2 3 4 5 6
AT T AT TRATAHST
T T ATH: STATST
1 2376/2863 [REl REIET ks 0.0175 (T#7 ) 0.0070822
2 451 GECaRA) T 5 0.023 (T=% ) 0.009308
3 452 T qRT 0.02471 (T=% ) 0.01
4 479 T T 5 0.02 (7% ) 0.0080939
5 480 [REl REIETE s 0.006 (7Y ) 0.0024282
6 480/2376 [REl REIETE s 0.006 (7Y ) 0.0024282
7 480/2518 CHT T Wieeas 0.018 (T#¥) 0.0072845
8 480/2679 EEL LOIEEES 0.003 (T#Y) 0.0012141
9 480/2699 EEL LOIEEES 0.003 (T#¥) 0.0012141
10 488 IBEil LEIET Ky 0.049 (T=¥ ) 0.01983
11 489 IBEil fareetT TReeT 1 0.177912 (T=¥ ) 0.072
12 489/1975 EEL et ST 1 0.0600453 (T#Y ) 0.0243
13 498 BEL LOIETS kS 0.253 (T ) 0.1023877
14 499 REL TifieReaT 0.045 (T#7 ) 0.0182112
15 499/2545 fasft REIETEs 0.045 (T#7 ) 0.0182112
16 500/2504 BEL LOIETS kS 0.05 (7% ) 0.0202347
17 501 TR At Tfreheae 0.24 (TF7 ) 0.0971267
18 502 TR At Tfreheae 0.39536 (TFY ) 0.16
19 503 TR LEIETEY 0.213 (T ) 0.0861999
20 504 IBEil LEIETSEY 0.02 (T ) 0.0080939
21 504/1 EEL LOIEE RS 0.02 (T ) 0.0080939
22 504/2 IEEL LOIEEES 0.02 (T ) 0.0080939
23 504/2368 IBEil LUIET RS 0.02 (T=T) 0.0080939
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24 504/3 D IET RS 0.02 (T ) 0.0080939
25 504/5/1 ROIETSEY 0.02 (T#7 ) 0.0080939
26 505 EDIET kS 0.03 (T ) 0.0121408
27 505/2930 ROIETS Y 0.058 (T#¥ ) 0.0234723
28 515 AT THEAT 1 0.061775 (U= ) 0.025
29 515/2927 ROIETS Y 0.013 (T#¥) 0.005261
30 515/2928 RO IET kS 0.013 (7% ) 0.005261
31 515/2966 RO IE T kS 0.013 (T%7) 0.005261
32 516 RO IET kS 0.045 (TFT) 0.0182112
33 517 HESERES 0.014 (7= ) 0.0056657
34 518 THT TREAT 0.108 (7% ) 0.043707
35 521 LOIETEY 0.029 (T#¥ ) 0.0117361
36 522 D IET RS 0.024 (7% ) 0.0097127
37 523 D IET RS 0.06 (T ) 0.0242817
38 573/1965 ROIETSEY 0.01 (T#T ) 0.0040469
T T ATH: TERRLST

39 551 TEdT 0.03 (T ) 0.0121408
40 552 TEdT 0.0299999 (7% ) 0.0121408
41 553 TEdT 0.02 (T ) 0.0080939
42 554 SREEIR 0.03 (T ) 0.0121408
43 562 TEdqT 0.03 (T ) 0.0121408
44 563 EREELS 0.02 (T ) 0.0080939
45 564 et STRET 1 0.19768 (T ) 0.08
46 565 et STRET 1 0.02 (T ) 0.0080939
47 565/861 TEdT 0.02 (T#T ) 0.0080939
48 567 fareetT TrReeT 1 0.039536 (T#¥ ) 0.016
49 568 fareetT TReeT 1 0.34594 (T=T ) 0.14
50 569 fareetT TReeT 1 0.075 (T#Y ) 0.0303521
51 580 freaTT ST 1 0.025 (T#Y ) 0.0101174
52 581 T 1 0.119 (T#T) 0.0481586
53 581/1186 RO IET RS 0.118608 (T ) 0.048
54 582 LUIETES 0.17297 (T=% ) 0.07
55 583 faeaT SrReetT 1 0.570801 (W= ) 0.231
56 584 EDIET RS 0.69188 (T ) 0.28
57 585 LUIETC Y 0.04942 (T=¥ ) 0.02
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58 612 Rl 0.04 (THT ) 0.0161878
59 613 D IET RS 0.217448 (T%% ) 0.088
60 613/862 GIERSIETEY 0.0400001 (T#7 ) 0.0161878
61 614 EDIET RS 0.18 (THT ) 0.072845
62 614/863 T 0.03 (T#% ) 0.0121408
63 615 EDIET RS 0.202622 (T ) 0.082
64 615/1209 oot FrRE 1 0.244629 (7% ) 0.099
65 625 foreaTT TR 1 0.061775 (T#Y ) 0.025
66 626 oot FrRE 1 0.2 (TFT) 0.0809389
67 627 e THae-1 0.23 (7% ) 0.0930797
68 628 [ERIEIREEIS 0.33 (THT ) 0.1335492
69 629 [ERIEIREEIS 0.005 (7% ) 0.0020235
70 635 HEl 0.07 (T#T ) 0.0283286
71 674 fareetT SReet 1 0.04 (T ) 0.0161878
72 677 772 0.04 (THT ) 0.0161878
73 678 fareetT STReeT 1 0.15 (T ) 0.0607042
74 679 fareetT STReeT 1 0.18 (T ) 0.072845
75 680 fareetT STReeT 1 0.52 (T ) 0.2104411
76 680/826 T 2 0.05 (T ) 0.0202347
77 681 T 1 0.19768 (T ) 0.08
78 682 T 1 0.2 (TF¥ ) 0.0809389
79 682/1074 T 1 0.115 (7% ) 0.0465399
80 683 T 1 0.3 (TF¥) 0.1214083
81 684 T 1 0.323701 (T%% ) 0.131
82 685 a7 1 0.163086 (T#< ) 0.066
83 690 a7 1 0.05 (T ) 0.0202347
84 691 a7 1 0.01 (THT ) 0.0040469
85 696 RERELE 0.03 (T ) 0.0121408
86 822 GLE 0.600453 (T#7 ) 0.243
87 829/864 Hgrade T helel 0.015 (T#¥) 0.0060704
RTiE T AT HEHI

88 119 RO IET RS 0.059304 (T ) 0.024
89 120 LOIET RS 0.173 (T#X) 0.0700121
90 121 EDIET RS 0.066 (T ) 0.0267098
91 122 TfeaT 0.002471 (7% ) 0.001
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92 123 T TR 0.056 (T ) 0.0226629
93 124/2476 ROIETSEY 0.002 (T#¥ ) 0.001
94 125 EDIET kS 0.229 (7% ) 0.092675
95 126 EDIET RS 0.108724 (T ) 0.044
96 126/2722 ROIETS Y 0.108724 (T#T ) 0.044
97 126/2723 ROIETS Y 0.108724 (T#T ) 0.044
98 126/2724 OIETS Y 0.108724 (T#T ) 0.044
99 135 RO IE T kS 0.102 (T#T) 0.0412788
100 138 RO IET kS 0.161 (T%7) 0.0651558
101 139 D IET kS 0.154 (T ) 0.062323
102 153 RV IETaES 0.016 (7% ) 0.0064751
103 154 D IET RS 0.378 (7% ) 0.1529745
104 161 D IET RS 0.156 (T#< ) 0.0631323
105 161/1 ROIETSEY 0.298991 (T#7 ) 0.121
106 161/2662 ROIETSEY 0.298991 (T#7 ) 0.121
107 165 EDIET RS 0.197 (T#%) 0.0797248
108 166 EDIET RS 0.002471 (U< ) 0.001
109 166/1 ROIETS Y 0.002471 (T#T ) 0.001
110 166/1/2706 ROIETS Y 0.002471 (T#T ) 0.001
111 166/2 EOIETS 0.002471 (T#T ) 0.001
112 166/2/2702 EOIETS 0.002471 (T#T ) 0.001
113 166/2816 EDIET RS 0.002471 (7% ) 0.001
114 167 LR iETEY 0.004942 (T ) 0.002
115 167/2721 LR iETEY 0.004942 (T ) 0.002
116 167/2743 ROIETSEY 0.002471 (7% ) 0.001
117 167/2744 ROIET Y 0.002471 (7% ) 0.001
118 167/2763 ROIETSEY 0.002471 (T%T ) 0.001
119 168 EEiETEiN 0.108 (T#¥ ) 0.043707
120 169 EDIET kS 0.217 (T#) 0.0878187
121 170 EDIET kS 0.02471 (THT ) 0.01
122 170/2672 EOIETS Y 0.027181 (T#% ) 0.011
123 171 EOIETS Y 0.101311 (T#% ) 0.041
124 171/2661 EOIETS Y 0.103782 (T#% ) 0.042
125 172 TfeaT 0.439838 (T ) 0.178
126 172/2773 ESa 0.121079 (7% ) 0.049
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127 172/2774 fasft REIETE s 0.121079 (T#7 ) 0.049
128 173 IBEil EEAECEd] 0.0849999 (T ) 0.034399
129 174 TR T TR 0.118 (T#¥ ) 0.047754
130 175 TR T 0.121 (T%¥ ) 0.048968
131 176 TR BREEIA 0.05 (T ) 0.0202347
132 177 IBEil LOIET RS 0.02 (T ) 0.0080939
133 289 [RELl [ERUEEEER! 0.02 (T#7 ) 0.0080939
134 290 [RELl [ERUEEEER! 0.18 (T#7 ) 0.072845
135 312 [RELl [ERUEEEER! 0.0859999 (7Y ) 0.0348037
136 313 [RELl [ERUEEEER! 0.177 (U&¥ ) 0.0716309
137 314 REL REIETE s 0.032123 (T#7 ) 0.013
138 314/1 [REl REIETE s 0.032123 (T#7 ) 0.013
139 317 IBEil LOIETEY 0.001 (T=¥ ) 0.0004047
140 318 IBEil LOIETEY 0.009 (T=¥ ) 0.0036423
141 323 IBEil LOIETEY 0.034 (T=¥ ) 0.0137596
142 327 IBEll LOIETEY 0.03 (T ) 0.0121408
143 328 IBEll LOIETEY 0.133434 (U=¥ ) 0.054
144 328/1 IBEil LUIET RS 0.137 (T=%) 0.0554431
145 329 [REl REIET ks 0.34 (T#7 ) 0.1375961
146 330 fasft REIETEs 0.053 (T%¥ ) 0.0214488
147 331 REL REUET e 0.001 (7% ) 0.0004047
148 332 fasft REIETaEs 0.002 (TF¥ ) 0.0008094
149 395 fasft T 0.094 (TF¥ ) 0.0380413
150 396 fasft T 0.001 (7% ) 0.0004047
151 397 IBEil EEiETEiN 0.322 (T#¥ ) 0.1303116
152 398 IBEil LEIET Ky 0.056 (T#¥ ) 0.0226629
153 399 IBEil LEIET Ky 0.04 (T ) 0.0161878
154 400 IBEll LPIETEY 0.11799 (T=T ) 0.0477499
155 401 IGELl LOIETEY 0.065 (U= ) 0.0263051
156 402 IGELl LOIETEY 0.001 (T=¥ ) 0.0004047
157 423 REL e 0.026 (7Y ) 0.0105221
158 449 GRCORAS At Tt 1.042762 (T%T ) 0.422
159 458 IREI T FTEAAT 2 0.039 (T ) 0.0157831
160 464 IREI Tt 0.026 (7Y ) 0.0105221
161 465 IBEll LUIETC Y 0.045 (T=% ) 0.0182112
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162 466 D IET RS 0.045 (T ) 0.0182112
163 467 D IET RS 0.059 (7% ) 0.023877
164 471 EDIET kS 0.03 (T ) 0.0121408
165 471/2569 T FREAT 2 0.113 (T#Y) 0.0457305
166 473 EDIET RS 0.106 (7% ) 0.0428976
167 476 a7 1 0.014 (7% 0.0056657
168 477 OIETS Y 0.037 (T#T) 0.0149737
169 483/1988 RO IE T kS 0.003 (7% ) 0.0012141
170 484 LOIET 0.1 (THT) 0.0404695
171 484/2 LD iETS Y 0.153202 (7% ) 0.062
172 484/2585 LUIETS Ry 0.155673 (U= ) 0.063
173 485 D IET RS 0.434896 (7% ) 0.176
174 485/2830 ROIETSEY 0.437367 (T#7 ) 0.177
175 486 D IET RS 0.164 (7% ) 0.0663699
176 487 D IET RS 0.013 (T%%) 0.005261
177 497 EIRIRE 0.038 (T#% ) 0.0153784
178 498 EDIET RS 0.291 (T%) 0.1177661
179 499 EDIET RS 0.042007 (7% ) 0.017
180 499/2832 EDIE T Y 0.039536 (7% ) 0.016
181 500 TIIE IHAAT 2 0.209 (7% ) 0.0845811
182 501 RO IET £ 0.002 (T ) 0.0008094
183 504 AT AT 0.074 (T=%) 0.0299474
184 505 EDIET RS 0.031 (7% ) 0.0125455
185 506 TIIE TTHAAT 2 0.040999 (T ) 0.0165921
186 507 EDIET RS 0.056 (T#T ) 0.0226629
187 508 EDIET RS 0.037999 (T#X ) 0.015378
188 509 T ZTRAAT 1 0.038 (T=¥ ) 0.0153784
189 511 EDIET RS 0.11 (THT ) 0.0445164
190 512 EDIET kS 0.1 (TFT) 0.0404695
191 513 EDIET kS 0.006 (7% ) 0.0024282
192 514 LUIETES 0.082 (T=X ) 0.033185
193 515 RO IET RS 0.13 (THT ) 0.0526103
194 516 LUIETES 0.107 (T ) 0.0433023
195 517 LUIETC RS 0.007413 (U= ) 0.003
196 517/2755 EDIET RS 0.007413 (7% ) 0.003
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197 75 IEEIER TN 0.095 (T=% ) 0.038446
198 77 D IET RS 0.002471 (T ) 0.001
199 77/2585 EOIETE Y 0.002471 (T#T ) 0.001
200 80 GIGI = 0.02 (T ) 0.0080939
201 85 EDIET RS 0.009884 (T ) 0.004
202 85/2562 ROIETS Y 0.009884 (T#7 ) 0.004
203 85/2646 RO IET kS 0.007413 (7% ) 0.003
204 96 FAT 0.016 (7% ) 0.0064751

T AT 8.41231

[*T. §. RO/BBSR/11011/326A/0D/2024-25/708/PKD/07/241/2025/3A]

g FiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 17th November, 2025

S.0. 5229(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH326A in the stretch of land for Construction of Mahendra Tanaya Bridge at Km. 92.25 in the district of
GAJAPATI in the state of ODISHA, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahasildar, Paralakhemundi in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 326A in the stretch of land for
Construction of Mahendra Tanaya Bridge at Km. 92.25 in the district of GAJAPATI in the state of ODISHA

[State: ODISHA

|[District: GAJAPATI

SI. No. Survey/Plot Number Type of Land Nature of Land Area] Area
(in Local Unit) (in Hectares)
Lt | 2 | 3 | 4 | 5 | 6 |
|Ta|uk: Paralakhemundi |
|Vi||age: Upallada |
1 |[2376/2863 |[Private [BILLA DOFASALIL || 0.0175 (Acre )| 0.0070822|
2 |[451 ||Government [[NAYANAJORI i 0.023 (Acre )| 0.009308|
3 |[452 ||Government |[Rasta i 0.02471 (Acre )| 0.01|
4 |[479 ||Government [[NAYANAJORI | 0.02 (Acre )| 0.0080939)|
5 |[480 |[Private |[BILLA DOFASALIT || 0.006 (Acre )| 0.0024282)
6 |[480/2376 |[Private |[BILLA DOFASALIT || 0.006 (Acre )| 0.0024282)
[7 |[480/2518 |[Government |[NAYANAJORI I 0.018 (Acre )|| 0.0072845]
B |[480/2679 |[Private |[BILLA DOFASALIT || 0.003 (Acre )| 0.0012141]
l9 |[480/2699 |[Private |[BILLA DOFASALIT || 0.003 (Acre )| 0.0012141]
[10 |[488 |[Private |[BILLADOFASALIT || 0.049 (Acre )| 0.01983)|
11 |[489 |[Private |[BILLA DOFASALILT || 0.177912 (Acre )|| 0.072]
[12 |[489/1975 |[Private |[BILLA DOFASALILT || 0.0600453 (Acre )|| 0.0243)
13 |[498 |[Private |[BILLA DOFASALIL || 0.253 (Acre )| 0.1023877
14 |[499 |[Private |[BILLA DOFASALILT || 0.045 (Acre )| 0.0182112|
|15 |[499/2545 |[Private |[BILLADOFASALIL || 0.045 (Acre )| 0.0182112]
[16 |[500/2504 |[Private |[BiLLADOFASALIT || 0.05 (Acre )| 0.0202347]
[17 |[501 |[covernment |[NAYANAJORI | 0.24 (Acre )| 0.0971267
18 |[502 |[covernment |[Rasta | 0.39536 (Acre )|| 0.16|
[19 |[503 |[covernment |[NAYANAJORI | 0.213 (Acre )| 0.0861999)
20 504 Private AR 0.02 (Acre) 0.0080939
21 504/1 Private ggﬁigﬁ‘a'*lm 0.02 (Acre ) 0.0080939
22 504/2 Private AR 0.02 (Acre ) 0.0080939
23 504/2368 Private i 0.02 (Acre ) 0.0080939
24 504/3 Private ggﬁig,ﬁBHlAR 0.02 (Acre ) 0.0080939
25 504/5/1 Private DR DAR 0.02 (Acre ) 0.0080939
26 505 Private i 0.03 (Acre ) 0.0121408
27 505/2930 Private ggEﬁgﬁEﬂAR 0.058 (Acre) 0.0234723
28 ||515 ||Private ||Barshdhara Dafasali 1 || 0.061775 (Acre )|| 0.025
. BARSHADHAR
29 515/2927 Private DOFASALI 1 0.013 (Acre) 0.005261
. BARSHADHAR
30 515/2928 Private DOFASALI 1 0.013 (Acre ) 0.005261
[31 |[515/2966 |[Private |[GHARABARI |[ 0.013 (Acre )| 0.005261]
. BARSHADHAR
32 516 Private DOFASALI 1 0.045 (Acre) 0.0182112
33 |[517 |[Private |[GHARABARI | 0.014 (Acre )| 0.0056657|
. BARSHADHAR
34 518 Private DOFASALI 1 0.108 (Acre ) 0.043707
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35 |[521 ||Private |[BILLADOFASALIT || 0.029 (Acre )| 0.0117361]
36 |[522 |[Private |[BILLA DOFASALIT || 0.024 (Acre )| 0.0097127|
[37 |[523 |[Private |[BILLA DOFASALIT || 0.06 (Acre )| 0.0242817|
38 |[573/1965 |[Private |[BILLA DOFASALIT || 0.01 (Acre )| 0.0040469)|
|Vi||age: Tottagumuda |
39 |[551 ||covernment |[Rasta | 0.03 (Acre )| 00121408
40 |[552 ||covernment |[Rasta | 0.0299999 (Acre )|| 00121408
41 |[553 ||Government |[Rasta |[ 0.02 (Acre )| 0.0080939]
42 |[554 ||Government [[NAYANAJORI i 0.03 (Acre )| 0.0121408|
43 |[562 ||Government |[Rasta i 0.03 (Acre )| 0.0121408|
44 |[563 ||Government [[NAYANAJORI i 0.02 (Acre )| 0.0080939)|
45 |[564 |[Private [BILLA DOFASALIL || 0.19768 (Acre )|| 0.08|
46 |[565 |[Private [[BILLA DOFASALI1 || 0.02 (Acre )| 0.0080939)|
(47 ||565/861 ||Government |[Rasta i 0.02 (Acre )| 0.0080939)|
48 |[567 |[Private |[BILLA DOFASALIT || 0.039536 (Acre )|| 0.016|
49 |[568 |[Private |[BILLADOFASALIT || 0.34594 (Acre )|| 0.14|
[50 |[569 |[Private |[BILLADOFASALIT || 0.075 (Acre )| 0.0303521]
51 |[580 |[Private |[BILLA DOFASALIT || 0.025 (Acre )| 0.0101174|
52 |[581 |[Private |[BARSHADHAR 1 | 0.119 (Acre )| 0.0481586]
|53 ||581/1186 ||Private ||Barshdhara 1 || 0.118608 (Acre )” 0.048|
[54 |[582 |[Private |[BILLADOFASALIT || 0.17297 (Acre )| 0.07]
55 |[583 |[Private |[BILLA DOFASALIL || 0570801 (Acre )|| 0.231
56 |[584 |[Private |[BILLA DOFASALIL || 0.69188 (Acre )|| 0.28|
57 |[585 |[Private |[BILLA DOFASALILT || 0.04942 (Acre )|| 0.02|
[58 |[612 |[Government |[cANAL I 0.04 (Acre )| 0.0161878]
59 |l613 |[Private |[BILLADOFASALIL || 0.217448 (Acre )|| 0.088]
60 |[613/862 ||Government [[cANAL | 0.0400001 (Acre )|| 00161878
61 |[614 |[Private |[BILLADOFASALIT || 0.18 (Acre || 0.072845)
62 |[614/863 ||covernment |[canal | 0.03 (Acre )| 00121408
63 |l615 |[Private |[BILLADOFASALIT | 0.202622 (Acre )|| 0.082]
|64 |[615/1209 |[Private |[BILLADOFASALIT || 0.244629 (Acre )|| 0.099]
65 |[625 |[Private |[BILLA DOFASALIT || 0.061775 (Acre )|| 0.025)
66 |l626 |[Private |[BILLADOFASALIT || 0.2 (Acre)|| 0.0809389)
67 |[627 |[Private |[Bilodofasali-1 | 0.23 (Acre )| 0.0930797|
68 |[628 |[Private |[Bilodofasali-1 | 0.33 (Acre )| 0.1335492)
69 |[629 |[Private |[Bilodofasali-1 | 0.005 (Acre )| 0.0020235|
|7O ||635 ||Government ||Danda || 0.07 (Acre )|| 0.0283286|
[71 |[674 |[Private |[BiLLADOFASALIT || 0.04 (Acre )| 0.0161878]
[72 |[677 |[Private |lPADAR2 I 0.04 (Acre )| 0.0161878]
[73 |l678 |[Private |[BILLADOFASALIT || 0.15 (Acre )| 0.0607042]
[74 |l679 |[Private |[BILLADOFASALIT || 0.18 (Acre || 0.072845)
[75 |[680 |[Private |[BILLADOFASALIT || 052 (Acre )| 0.2104411]
[76 |[680/826 |[Private |[PADAR 2 I 0.05 (Acre )| 0.0202347)
[77 |[681 |[Private |[Padar 1 |[ 0.19768 (Acre )|| 0.08|
[78 |[682 |[Private |[Padar 1 |[ 0.2 (Acre)|| 0.0809389)
[79 |[682/1074 |[Private |[PADAR 1 |[ 0.115 (Acre )| 0.0465399]
8o |[683 |[Private |[PADAR 1 | 0.3 (Acre)|| 0.1214083)|
81 |[684 |[Private |[Padar 1 | 0.323701 (Acre )|| 0.131]
82 |[685 |[Private |[Padar 1 | 0.163086 (Acre )|| 0.066)
[63 |[690 |[Private |[PADAR 1 I 0.05 (Acre )| 0.0202347)
|84 |[691 |[Private |[PADAR 1 | 0.01 (Acre || 0.0040469|
85 |[696 ||covernment [[NAYANAJORI | 0.03 (Acre )| 00121408
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86 |[822 ||Government [[Nadi | 0.600453 (Acre )|| 0.243|
|87 ||829/864 ||Government ||Mahendratanaya Canal || 0.015 (Acre )|| 0.0060704|
|Vi||age: Machamara |
88 |[119 |[Private |[BILLA DOFASALIT || 0.059304 (Acre )|| 0.024|
[89 |[120 |[Private |[BILO DOFASALI1 | 0.173 (Acre )| 0.0700121]
[90 |[121 |[Private |[BILO DOFASALI1 | 0.066 (Acre )| 0.0267098]
o1 |[122 |[Private |[BILLA DOFASALIT || 0.002471 (Acre )|| 0.001]
92 |[123 ||Government |[cANAL |[ 0.056 (Acre )| 0.0226629]
93 |[124/2476 |[Private [BILLA DOFASALIL || 0.002 (Acre )| 0.001
94 |[125 |[Private |[BILO DOFASALI 1 i 0.229 (Acre )| 0.092675|
95 |[126 |[Private [BILLA DOFASALIL || 0.108724 (Acre )|| 0.044|
96 |[126/2722 |[Private [BILLA DOFASALIL || 0.108724 (Acre )|| 0.044|
|97 |[126/2723 |[Private [[BILLA DOFASALI1 || 0.108724 (Acre )|| 0.044|
98 |[126/2724 |[Private [[BILLA DOFASALI1 || 0.108724 (Acre )|| 0.044|
99 |[135 |[Private |[BILO DOFASALI 1 | 0.102 (Acre )| 0.0412788)|
[100 |[138 |[Private |[BILO DOFASALI1 | 0.161 (Acre )| 0.0651558)
101 |[139 |[Private |[BILO DOFASALI 1 | 0.154 (Acre )| 0.062323)
102 |[153 |[Private |[BILO DOFASALI 1 | 0.016 (Acre)| 0.0064751]
103 |[154 |[Private |[BILO DOFASALI1 | 0.378 (Acre )| 0.1529745]
[104 |[161 |[Private |[BILO DOFASALI1 | 0.156 (Acre )| 0.0631323]
105 |[161/1 |[Private |[BILLADOFASALIT || 0.298991 (Acre )|| 0.121]
106 |[161/2662 |[Private |[BILLA DOFASALIL || 0.298991 (Acre )|| 0.121
107 |[165 |[Private |[BILO DOFASALI 1 | 0.197 (Acre )| 0.0797248)
108 |[166 |[Private |[BILLA DOFASALILT || 0.002471 (Acre )|| 0.001
209 |[166/1 |[Private |[BILLADOFASALIL || 0.002471 (Acre )|| 0.001]
110 |[166/1/2706 |[Private |[BILLADOFASALIL || 0.002471 (Acre )|| 0.001]
[112 |[166/2 |[Private |[BILLADOFASALIT || 0.002471 (Acre )|| 0.001]
[112 |[166/2/2702 |[Private |[BILLADOFASALIT || 0.002471 (Acre )|| 0.001]
[113 |[166/2816 |[Private |[BILLADOFASALIT | 0.002471 (Acre )|| 0.001]
124 |[167 |[Private |[BILLADOFASALIT | 0.004942 (Acre )|| 0.002]
115 |[167/2721 |[Private |[BILLADOFASALIT || 0.004942 (Acre )|| 0.002]
[116 |[167/2743 |[Private |[BILLADOFASALIT || 0.002471 (Acre )|| 0.001]
117 |[167/2744 |[Private |[BILLADOFASALIT || 0.002471 (Acre )|| 0.001]
118 |[167/2763 |[Private |[BILLA DOFASALILT || 0.002471 (Acre )|| 0.001
119 |[168 |[Private |[BILO DOFASALI 1 | 0.108 (Acre )| 0.043707|
[120 |[169 |[Private |[BILO DOFASALI 1 | 0.217 (Acre )| 0.0878187
[121 |[170 |[Private |[BILLA DOFASALILT || 0.02471 (Acre )| 0.01
122 |[170/2672 |[Private |[BILLADOFASALIL || 0.027181 (Acre )|| 0.011]
123 |[172 |[Private |[BARSHADHAR 1 | 0.101311 (Acre )|| 0.041]
124 |[172/2661 |[Private |[BARSHADHAR 1 | 0.103782 (Acre )|| 0.042]
[125 |[172 |[Private |[PADAR 1 | 0.439838 (Acre )|| 0178
126 |[17212773 |[Private |[PADAR 1 | 0.121079 (Acre )|| 0.049]
[127 |[172/2774 |[Private |[PADAR 1 |[ 0.121079 (Acre )|| 0.049]
128 |[173 |[Private |[Gharabari |[ 0.0849999 (Acre )|| 0.034399|
[129 |[174 |[covernment |[NAYANAJORI |[ 0.118 (Acre )| 0.047754]
[130 |[175 |[Government |[RASTA |[ 0.121 (Acre )| 0.048968
131 |[176 ||Government [[NAYANAJORI | 0.05 (Acre )| 0.0202347|
132 |[177 |[Private |[BILLA DOFASALI2 || 0.02 (Acre )| 0.0080939)|
133 |[289 |[Private |[BILO DOFASALI 1 | 0.02 (Acre )| 0.0080939)|
134 |[290 |[Private |[BILO DOFASALI 1 | 0.18 (Acre || 0.072845)
135 |[312 |[Private |[BILO DOFASALI 1 | 0.0859999 (Acre )|| 00348037
136 |[313 |[Private |[BILO DOFASALI 1 | 0.177 (Acre )| 0.0716309]
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137 |[314 ||Private |[BILLADOFASALIT || 0.032123 (Acre )| 0.013|
138 |[314/1 |[Private |[BILLA DOFASALIT || 0.032123 (Acre )|| 0.013)
139 |[317 |[Private |[BILO DOFASALI 1 | 0.001 (Acre )| 0.0004047|
[140 |[318 |[Private |[BILLA DOFASALIT || 0.009 (Acre )| 0.0036423)
[141 |[323 |[Private |[BILO DOFASALI1 | 0.034 (Acre )| 00137596
142 |[327 |[Private |[BILO DOFASALI1 | 0.03 (Acre )| 00121408
143 |[328 |[Private |[BILLA DOFASALIT || 0.133434 (Acre )|| 0.054]
144 |[328/1 |[Private |[BILO DOFASALI 1 |[ 0.137 (Acre )| 0.0554431]
145 |[329 |[Private |[BILO DOFASALI 1 i 0.34 (Acre )| 0.1375961|
146 |[330 |[Private |[BILO DOFASALI 1 i 0.053 (Acre )| 0.0214488)|
147 |[331 |[Private |[BILO DOFASALI 1 i 0.001 (Acre )| 0.0004047|
148 |[332 |[Private [BILLA DOFASALIL || 0.002 (Acre )| 0.0008094|
149 |[395 |[Private |[BILO DOFASALI 1 i 0.094 (Acre )| 0.0380413)|
150 |[396 |[Private |[BILO DOFASALI 1 i 0.001 (Acre )| 0.0004047|
151 |[397 |[Private |[BILO DOFASALI 1 | 0.322 (Acre )| 0.1303116|
[152 |[398 |[Private |[BlLoDoFAsALIT || 0.056 (Acre )|| 0.0226629)]
[153 |[399 |[Private |[BILODOFASALIT || 0.04 (Acre )| 0.0161878]
154 |[400 |[Private |[BILO DOFASALI1 | 0.11799 (Acre )| 0.0477499]
155 |[a01 |[Private |[BILO DOFASALI1 | 0.065 (Acre )| 0.0263051]
156 |[402 |[Private |[BILLA DOFASALIT || 0.001 (Acre )| 0.0004047]
157 |[423 |[Private |[BILO DOFASALI 1 | 0.026 (Acre )| 0.0105221]
158 |[449 ||Government |[NADI | 1.042762 (Acre )| 0.422|
159 458 Private ggﬁigﬁLDIHZAR 0.039 (Acre ) 0.0157831
160 464 Private ggEi;'ﬁEgAR 0.026 (Acre ) 0.0105221
161 465 Private DR AAR 0.045 (Acre ) 0.0182112
162 466 Private ggﬁi;'ﬁﬂ”zm 0.045 (Acre ) 0.0182112
163 467 Private AR 0.059 (Acre ) 0023877
164 471 Private i 0.03 (Acre ) 0.0121408
165 471/2569 Private ggEﬁgﬁEﬂAR 0.113 (Acre) 0.0457305
166 473 Private i 0.106 (Acre ) 0.0428976
167 |[476 |[Private |[PADAR 1 | 0.014 (Acre )| 0.0056657|
168 |[477 |[Private |[BAGAYAT 2 | 0.037 (Acre )| 0.0149737|
169 |[483/1988 |[Private |[PADAR 1 | 0.003 (Acre )| 0.0012141]
[170 |[484 |[Private |[BAGAYAT 2 | 0.1 (Acre)|| 0.0404695|
[172 |[484/2 |[Private |[BAGAYAT 2 | 0.153202 (Acre )|| 0.062]
[172 |[484/2585 |[Private |[BAGAYAT 2 | 0.155673 (Acre )|| 0.063]
173 |[4s5 |[Private |[BAGAYAT 2 | 0.434896 (Acre )|| 0.176|
[174 |[485/2830 |[Private |[BAGAYAT 2 |[ 0437367 (Acre )|| 0.177]
175 |[486 |[Private |[BILLA DOFASALILT || 0.164 (Acre )| 0.0663699)|
[176 |[487 |[Private |[BAGAYAT 2 | 0.013 (Acre )| 0.005261]
177 |[497 |[Private |[BAGAYAT 2 | 0.038 (Acre )| 0.0153784|
178 498 Private ggﬁi;'ﬁLDIHZAR 0.291 (Acre ) 0.1177661
. BARSHADHAR
179 499 Private DOFASALI 2 0.042007 (Acre) 0.017
180 499/2832 Private i 0.039536 (Acre ) 0.016
181 |[500 |[Private |[BARSHADHAR I 0.209 (Acre )| 0.0845811
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| I I |[DOFASALI 2 | I |
182 501 Private ggﬁf\'gﬁa';m 0.002 (Acre ) 0.0008094
183 504 Government S ORSADHARAN 0.074 (Acre ) 0.0200474
184 505 Private ggﬁig'ﬁﬂgm 0.031 (Acre ) 0.0125455
185 506 Private AL R 0.040999 (Acre ) 0.0165921
186 507 Private DR nR 0.056 (Acre ) 0.0226629
187 508 Private ggﬁi';ﬁﬁ”zm 0.037999 (Acre ) 0.015378
188 509 Private DAL R 0.038 (Acre) 0.0153784
189 |[511 |[Private |[BILO DOFASALI 1 i 0.11 (Acre )| 0.0445164|
[190 |[512 |[Private |[BILO DOFASALI 1 i 0.1 (Acre)|| 0.0404695|
101 |[513 |[Private |[BILO DOFASALI 1 | 0.006 (Acre )| 0.0024282]
192 |[514 |[Private |[BILO DOFASALI 1 | 0.082 (Acre )| 0.033185)|
193 |[515 |[Private |[BILO DOFASALI1 | 0.13 (Acre )| 0.0526103)
[194 |[516 |[Private |[BlLoDOFASALIT || 0.107 (Acre )| 0.0433023]
195 |[517 |[Private |[BILLA DOFASALIT || 0.007413 (Acre )|| 0.003]
[196 |[517/2755 |[Private |[BILLA DOFASALIT || 0.007413 (Acre )|| 0.003]
197 |[75 |[Private |[BILO DOFASALI 1 | 0.095 (Acre )| 0.038446)
198 |[77 |[Private |[PADAR 1 | 0.002471 (Acre )|| 0.001
199 |[77/2585 |[Private |[PADAR 1 | 0.002471 (Acre )|| 0.001
200 |[s0 |[Private [[RASTA | 0.02 (Acre )| 0.0080939)|
201 |[85 |[Private |[BARSHADHAR 1 | 0.009884 (Acre )|| 0.004|
202 ||85/2562 |[Private |[BARSHADHAR 1 | 0.009884 (Acre )|| 0.004
203 |[85/2646 |[Private |[BARSHADHAR 1 | 0.007413 (Acre )|| 0.003]
[204 |[o6 ||covernment |[cANAL | 0.016 (Acre )| 0.0064751]
| Total|| 8.41231]
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